
THE A H TI I H o T T U AH(HrGH COURT OF ASSAM, NAGALAND, M IZOR,AM AND ARUNACHAL PRADESH)

H VI 2

Smti Jayashree Bora,
lornt Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Sanjay Hazarika,
Distrlct and Sessions Judge,
South Salmara Mankachar.

A
From

To,

Dated Guwahati the

Casual leave.

Your letter No. DJ.SSM-I.3/ES sfr.l2OZ7_ZO24l dated 13.12.2024

Ik
\2 December,2024.

Sub:

Ref:-

Sir,

Wrth reference to the above, I am directed to inform you that your prayer forcasuar reave on rr '12'2,,24, has been granted. The next senror most Judiciar officeravairabre at the station sharr remarn in charge of his Court and office during his absence.

Yours faithfully,

sil-
JT. REG RAR (vrGIIINC E)

mo No.. HC .vrI-28 2 3(Pt.)/ l8 to lA. \2-\L- Z<
Copy to

-(, he Project Manager, Gauhati High Court

JT. REGI RAR (vIGILANcE)


